TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY PART-II
SECTION 3, SUB-SECTICN({ii) DATED THE sTﬁ MAY, 1995

Government of India
Ministry of Finance
(Department of Revenue)

* k% ok |
) éew Delhi the 3vh May, 1995
NOTIFICATIONi
3.0. (B} .- Whereas by notificati&h number $.0.602(E) dated 12th

August, 1993 issued under clause (b) of Explanation to section 35AC of the
Income-tax Act, 1961, (43 of 1961), the Central Government had specified at
serial number 12 the Medical care to old persons and Leprosy patients, provi-
sion of home to old persons rehabilitation of destitute old women, conducting
eye camps of Helpage India, C-14, Qutab Institutional Area, New Delhi-110016
as an eligible project or scheme for a period of two assessment years commenc-
ing from the assessment year 1994-95 ; E

AND WHEREAS the said project or scheme is likely to extend beyond two
years; i

1 : '

AND WHEREAS the National Committee has, being satisfied that the said
project or scheme is being executed properly, -made a further recommendation
under sub-rule (5) of rule 11M of the Income Tax Rules, 1962 for specifying
the said project or scheme for a further period of three vyears;

NOW, THEREFORE, the Central Government in exercise of the powers con-
ferred by clause (b) of Explanation to secdtion 35AC of the Income-tax Act,
1961 hereby specifies- Medical care to old persons and Leprosy patients,
provision of home to old persons rehabilitation of destitute old women, con-
ducting eye camps of Helpage India, C-14, Qutab Institutional Area, New
Delhi-110016 at the estimated cost of One thousand two hundred ninety five
lakhs as an eligible project or scheme for a further pericd of three assess-
ment years commencing from the assessment year 1996-97.

N

' {(V.K. Sehgal)
Deputy Secretary to the Government of India -
vo. TRE X , |
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